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the Ministry of Education for the 
spread of literacy. One of these sche­
mes is perported to have been submit­
ted on behalf of philanthropists, pub­
lishers, teachers etc. The expenditure 
involved in this scheme excluding 
items in respect of which calculation 
is yet to he undertaken, is of the order 
bf Rs. 2,483 crores. The Ministry has 
held discussion on adult education with 
educationists and field workers and the 
policy and programmes in this field we 
being finalised.

Implementation of Kotharl Commis­
sion's Recommendation

€6. SHRI VASANT SATHE: Will 
the Minister of EDUCATION, SO­
CIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether Government are con­
sidering the implementation of the 
recommendations of the Kothari 
Commission on Education; and

(b ) if SQ,.tiae action taken/proposed 
to be taken?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND ^CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) and (b ),sThe accepted re­
commendations of flie Kothari Com­
mission were incorporated in the Na­
tional Policy Resolution (1968), and 
»re  under ■ various stages o f implemen­
tation t|y the Central and State Gov­
ernments and other organisations con­
cerned with them, There is a provi­
sion in this Reibitition for review 1 of 
the progress made'atotd framing of 
guid^lii^s for future,.dpyejop^^nt. 
'nie! MVe;
t e y | ^  of . ̂ ; ̂ a^icjnil1 
ltrti9n on / ;1 Education which. ‘ aitjong 
othfef ’5̂ S^gs ' wllfTcee^ fri viWw the 
recoiAliweri2&tiohs’ o f  the' Kbthari Cottii 
mission.

Removal of Multiplicity of, authorities 
dealing with Land in Delhi

67. SHRI VASANT SATHE: Will 
the Minister of WORKS AND HOUS­
ING AND SUPPLY AND REHABILI­
TATION be pleased to state:

(a ) whether the Government are 
considering the problem of refnoval 
of multiplicity of authorities dealing 
with land in Delhi to facilitate proper 
and coordinated control over land 
matters; and

(b3 if so, the action taken/proposed 
to be taken in the matter?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir.

(b) The matter is still under con­
sideration.

Plan for Urban Development in 
Delhi

68. SHRI A. BALAPAJANOR: Will 
the Minister of WORKS AND HOUS­
ING AND SUPPLY AND REHABILI­
TATION be pleased to state:

(a) whether a large number of 
resettled slum dwellers in Delhi have 
gravitated back to their, original 
places, following the results of the 
Lok Sabha elections;

(bj if so, the extent of the reverse 
exodus;

(c ) the policy proposed for rehabi­
litation of such repatriates; and

Td) the extent to whidh the existing 
plans for urban development in Delhi 
have be&i revised as a ff&filt thereof.

) t; pt; 1..
THE MINISTER OF WORKS AND 

HOUSING AND SUPPLY AND RE- 
^ A W JT A iap N  ;KSURI;, ̂ K ^N D A R  
B AK H T): (a ), and - (b ). I f  by the 
e5^1-e*ibri ?“i1esett^(f billin' dWeTfei^”  
is meant person who were Shifted 
from areas notified as ‘slum areas’ 
under the Slum Areas (Improvement
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and Clearance") Act, 196*6, no signifi­
cant movement to the original dwel­
ling places is discernible. I f  however 
the expression “resettled slum dwel­
lers” refers to persons evicted from 
government lands on which they had 
encroached, and provided alternative 
accommodation in new resettlement 
colonies, while a number of encroach­
ments have taken place over the past 
few months in areas from which they 
were shifted, it is not possible to say 
precisely what proportion of these 
new encroachments are by such par­
sons who had been shifted to the new 
resettlement colonies. While the total 
number of jhuggies and similar struc­
tures which have come up in different 
areas of Delhi by way of encroach­
ments over the past few months is 
about 6,000, most such new encroach­
ments had already taken place before 
the declaration of resultg of the Lok 
Sabha elections.

(c) and (d). The Government had 
already announced its policy to pre­
vent any fresh encroachments in the 
city. The problem however has to 
be seen in the larger context of plan­
ning for .Delhi and its environs.
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